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ter and taxi fares have been raised by
25 per cent so as to take into ac-
count, not only the higher incidence
of petrol cost but also increases in
other operating costs since the fares
were revised some years ago" As re-
gards bus fares, the Delhi Transport
Corporation has not made any change
after the Budget.
•

Some clarification is necessary in
respect of the statement made by the
Finance Ministry that the price level
would rise by only 1 per cent as a
result of the Budget proposals. The
figure of 1 per cent refers to the li-
kely direct impact of excise duties on
the Wholesale Price Index (1970-71-
100). It does not allow for changes in
import "duties (in particular the cus-
toms duty on edible oils) or the in-
direct effects of increased prices of,
for example, petroleum products.

In the overall there is no reason to
believe that the estimate made by
the Finance Ministry is unrealistic.
As already pointed out above, how-
ever, the actual degree of change in
prices is governed by a variety of
factors including seasonal ones, or
even th06e arising from develop-
ments abroad.

In so far as retail prices are con-
cerned, there is a vast number of
markets, varieties of goods, etc.,
which renders it extremely difficult
to make any meaningful assessment
of the behaviour of consumer prices.
One bas necessarily to depeDd upon
such indices as are available. The
most common_indicator presently in
Use is the All India Industrial Work-
ers' Consumen Prjce Index (1960-
100) which is available upto January
1979 only. The Index for March,
1979, which is expected to reflect
part of the changes resulting from
the 1979-80 Budget proposals, will be
available only by the middle of May"
1979. It is, however, not pxpected
that the Index for March 1979 will be
apprecit bly higher than that for Feb-
ruary.

60

Time Bound Survey by l11come Tax
Department

*656. SHRCRAGHAVJI: Will the
DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE be pleased
to lay a statement showing:

(a) whether any systematic and
time-bound survey is being conducted
by the Income-tax Department;

(b) how many new assessees have
been brought on books of the Depart-
ment during the years 1976, 1977 and
1978 as a result of such surveys and
the revenue realised therefrom;

(c) whether Governrnent are going
to set up Special Survey Squads on a
permanent footing to detect new asses.
sees who are evading tax;

(d) what is the sanctioned and
working strength of Inspectors exclu-
sively for Survey work in each Com-
missioner's Charge;

(e) whether Government consider
the actual working strength of Jns-
pectora for Survey work sufficient;
and

(If) if not, what are the specific
steps Government propose to take to
sanction additional posts of Inspectors•
for completing time-bound programme
of survey work in the country?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI ZUIJFIQUARULLAH): (a)
Yes, Sk.

(b) As a result of these surveys
notices to 70,566, 63,656 and 43,152
new Income-tax assessees have been
issued during the years 1976-77,
;t977-78 and 1978-79 (upto 31-1-1979)
respectively. During these periods
Income-tax demand of Rs 5.02
crores, Rs. 6.:H crores and Rs. 2.62
crores respectively was raised in
the Income-tax assessments com-
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pleted in the survey cases. The cor-
responding figures of Wealth-tax are
2644,2315 and 2699 assessees and
Rs. 13.53 Iakhs, Rs. 14.91 lakhs and
Rs. 27.24 Iakhs Wealth Tax demand
raised respectively.

(C) The survey to detect new
assessees who are evading taxes is
a continuous process and is const-
antly under review.

(d) The sanctioned and working
strength of Inspectors exclusively for
survey work in each Commissioner's
chargeis not readily available. How-
ever, the total sanctioned strength
of Inspectors in the Income-tax De-

• partment is 3549. The number of
Inspectors deployed on survey work
fluctuates depending upon the exi-
genciesof situation.

(e) and (f). Having regard to the
country's growing economy and other
factors a proposal for sanction of
additional posts of Inspectors for
survey work is under consideration
of the Government.

With-holdjng of Increment of Govern-
ment Servants On Leaves

6201. SHRI R. K" MHALGI:
Will the DEPUTY PRIME MINIS-
TER AND MINISTER OF FINANCE
be pleased to state:

(a) whether Government have re-
ceived a representation from one so-
cial worker Shri Pranjpe from Bom-
bay, dated 19th September, 1978 with
regard to withholding of increment of
Government servant while he or she
is on leave;

(b) if so, the details thereof; and

(c) what action have Government
taken on the said repress itation?

THE MINISTER.. OF STATE IN
THE MINISTRY OF l!'INANCE
(SHRI ZULFIQUARULLAH): (a)"
Efforts made to locate such a re-

-. presentation have not succeeded.

(d) and (c). Do not arise.
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